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MINISTRY OF RAILWAYS
[West Central Railway (Construction Organisation)]
NOTIFICATION
Jabalpur, the 16th July, 2025

S.0. 3255(E).—In exercise of the powers conferred by the clause 37(A) of section 2 of the Railways
(Amendment) Act, 2008 (11 of 2008), the Central Government hereby notifies the following project as Special
Railway Project, as mentioned in column (2) of the table below in the State mentioned in Column (3) of the said table,
with effect from the date of Publication of this notification in the Official Gazette.

TABLE

S. No Name of the Project State

1) Q) G

Construction of Road Over Bridge (ROB) in Lieu of LC No. 353 at KM 1075/7-8

between Niwar - Katni Stations in ltarsi - Katni Section. Madhya Pradesh

[F. No. WCR-JBPCOENGC(DRG)/4/2025-O/0DyCE/C-11/JBP-353]
JON SINGH MEENA, Chief Engineer/Construction-1V
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